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han San de & Or ........ pplicant 

crsus 

Punc Municipal Corporation, 

Pun & Ors. . ..... Re pondents 

AFFIDAVIT IN REPLY ON BEHALF OF 

RESPONDENT NO.1 PUNE MUNICIPAL 

CORPORATION PMC . 

We, andkisllor .Jagtap and Dr. Nina 

Boradcrcsp ctivcl Lh Wat r upply q:artm nt 

and Health D partment, PMCof Lhe Re pondcnt 

Corporation having our offic at Pune Municipal 

Corporation Building hivajinagarPune do hereby 

stat on sol mn affirmation as under: 

( L ) Weare working Ln Lhe capac1 of th Chief 

Engin er Water Supply Departmentand 

Medical )fficcr of Health Department 

re pee 1 1n 1hc -ill(' unicipal 

Corporation. care filing Lhis Affidavit-in--

Reply to oppose the content of th 

pplication preferr d and reliefs sought b 

the Applicant 1n th above captioned 
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matter.We arc filing this present Affidavit-in­

Reply to oppose the grant of any reliefs to the 

Applicant as prayed for in the present 

Application. 

(2) We say and submit that this application 

about to Guillain Barre Syndrome (GBS) 

disease outbreak 1n PMC and PCMC area. 

(3) We say and submit that in compliance of the 

order dated 06/03/2025 Respondent No 1 arc 

placing this Affidavit in Reply on record. 

(4) Weare authodzed by the Respondents to file 

this present Affidavit-in-Reply in our official 

capacity and as such we disassociate ourself 

from any personal assertions made against 

us by the Applicant 1n the present 

Application, We have perused the documents 

brought on record by the Applicant and have 

understood the contents of the Application 

and based onthe documents and information 

a vailablein relation to the said issue.We crave 

leave to file 

Affidavi tinReply 

soughtnecessary. 

a further Additional 

as and when 

(5) At the outset, We deny each and every 

averment and allegation made in the present 

Application, which is contrary to and/ or 
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(7) 

inconsistent with what has been stated in the 

present Affidavit-in-reply and nothing slated 

therein shall be construed asan admission for 

the want of any specific and para-wise denial 

or non-traverseunless and until the same 1s 

specifically admitted hereinafter. 

Preliminary Submissions 

We say and submit that Urban Development 

Department, Government of Maharashtra 

passed an Government Resolution 

PMC/3014/ ~64/ cfcft-22 dated 2017 for 

inclusion/merger of 11 Villages in the 

respondent PMC jurisdiction 

namelyMaujeLohegaon (rest area), Mundwa 

(rest area Keshavnagar) , Hadapsar (All 

Sadesalranali) , Shivanc (J\11 Utamn agar, 

Shjvane , /\mbegaon Khurd , Undri, Dhayari, 

AmbegaonBudrukPhursungi , UrliDevachi). In 

20 l l total population of these l 1 villages was 

2,83, 150 and having area about 8 ,372 

hectors. 

We say and submit that Urban Development 

Department, Government of Maharashtra 

passed an Government 

PMC / 20 20 / ~ 322 / cfcft -22 

Resolution 

dated 

03/06 /202 1, for inclusion/ m erger of 23 

: . 
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Villages 1n the respon dent PMC jurisdiction 

namely MaujeMahlunge, 

BavdhanBudruk,Kirkatwadi, 

PisoliKondwcDhavde Koprc 
' ' 

Sus 
' 

Khadakwasala, Man j riBudruk, 

Nanded, 

Nahre, 

Holkarwadi, Autade-Handewadi,Wadchiwadi, 

Shewalewadi, N andoshi, Sanasnagar, 

Gujar Mangwadi, Bhilarewadi, 

Nim balkarwa di, Jam bu 1 wadi, Kolewadi, 

Wagholi. In 2011 total population of these 23 

villages was 1, 13,070 and having area about 

19,218 hector". 

(8) We say before these villages came in PMC 

limit, water without any disinfection 

treatment was supplied. After incorporation 

of these villages in PMC limit PMC started 

supplying water with disinfection treatment 

by adding bleaching powder and now with 

chlorina tion treatment. 

We say and submit water 1s !:>Upplied from 

Khadakwasaladam to Pune City including the 

villages namely Nandoshi, Kirkatwa di, 

Nanded, Sanasnagar, Dhayari, Narhe where 

the GBS disease outbreak was traced. lt is 

submitted that water 1s supplied to 

aforementioned villages through 2 pipelines 

182



of 2500 mm diameter and 3000 mm 

diameter, pumped through a pumpmg 

system in existing wells. Thereafter before 

supplyof water to aforementioned 

Villagcswater is being disinfected by mixing 

the required amount of bleaching powder. 

(10) We say and submit that inmonth of

December 2024 GBS disease outbreak was

traced m aforementioned Villages. It was

doubted by the experts thatGBS outbreak 

was due to food and infected water. Therefore 

respondent PMC has submitted sample 

waterfrom aforementioned villages to the 

Laboratory ofPune Municipal Corporation 

and State Public Health Department 

Laboratory, Government of Maharashtra. 

After Lhe analysis it is dear that no traces of 

GBS was found in water samples send 

during that period Here to marked and 

annexed a copy of Lab Reports as Annexure­

Rl-I. 

( 11) Initiatives by PMC

We say and submit that thereafter answering

respondent has taken following initiatives as

a precautionary mcasurcas,Lhosc arc as

follows:-
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i. Pipeline setup -

In place of the old pipe lines of 1500 Rmt in 

length, new pipe lines has been laid at 14 

places in the villages of Nanded, Nandoshi, 

Kirkatwadi and Khadakwaslaand for same 

about 99 lakhs have been spent. In the 

n ewly included villages ,there are a lotal of 

23 water tanks and these tanks are being 

cleaned every two month. 

ii. Chlorinated System setup -

iii. 

AtNanded Well, BaranganiWcll, 

Khadakwasla booster pumping, Prayeja 

booslcr pumpinginslallalion and opcralion 

of aulomated Cholrinc system has been set 

upwhich disinfect the water. Total 84 .5 0 

Lakhs has been spent same. 

Sampling of Private RO Plants and Water 

Tanker Points 

At abovementioned villages around 62 

private RO plant was in operation and 

about15 tanker points on wells and bore 

wells were in operation.Water sample of this 

RO Plant and Tanker points was analyzed 

by PMC Laboratoryand traces ofColiform, E­

coliwas found 1n the water sample. 

Accordingly, the answenng respondent has 

184



.. 

closed the 62 RO Plants. Thereafter meeting 

was held with private tankers on mixing the 

required amount of bleaching powder and 

answering respondent has supplied 

bleaching powder. 

iv. PMCdirection to Private RO Plants-

Simi larly, for operation of RO Plant, Water 

Supp]y Department ofanswering respondent 

has issued following directions to Private RO 

Plants. 

a. PrivateRO plant owners should obtain 

1 he entire RO Plan l from the originaJ 

manufacturing company or from the 

certified RO Plant repair orga nization . 

b. During the maintenance and repair 

process of the RO plant, concerned 

Private owner of RO Plant should take 

a clear photograph with date, time and 

GEO Tag of RO Plant. 

c Tl 1crcaflcr Private owner of RO Plant 

should obtain certificate from the 

manuf acluring company or the plant 

repair organization th at the plant is 

properly functioning a nd 1s purify 

outlet water of the respective RO plant 

is as per WHO/IS 10500 (2012). 
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d. Similarly, Private owner of RO Plant. 

should obtain a report.regarding the 

suitability of the water of the RO plant 

for drinkingfrom the State Public 

Heal th Department Laboratory and 

answering respondent Pune Municipal 

Corporation Laboratory. 

e. Moreover, the private RO plant.must be 

register with the answering respondent 

Pune Municipal Corporation. 

f. Furthermore, it has been observed that 

the tanker point are mixing adequate 

amoun 1. of bleaching powder in water. 

v. PM C's Health Departme nt -

About 27,000 families from abovementioned 

Villages are supplied with Mediclore 

medicines to disinfect watcrby answering 

respondent. 

a. Further, during outbreak answering 

respondent has increased the medical 

assistance limit to ~2 lakhs for patients 

admitted to private hospitals who are 

enrolled in the Urban Poor Medical 

Assistance Scheme. 

b. Furthermore, answering respondent 

has surveyed 43,863 households and 
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approximately 1,31, 144 individuals in 

affected areas. Stool, blood, and urine 

samples of 168 diarrhea patients 

identified during the survey were being 

sent to laboratories. 

c. A virtual meeting was held with private 

medical practitioners in Pune city to 

inform them about GBS. 

d . Posters about Guillain-Barre Syndrome 

were been displayed in all private/ PMC 

hospitals. JEC was done by visiting 

homes, radio FM 
' 

instagram, face book, 

distributing hand bills. 

PMC 

twitter 

care, 

& 

e. Patients who have recovered from GBS 

and been discharged from hospitals 

require physiotherapy. Therefore, 

physiotherapists have been appointed 

at PMC's Laygude Dispensary in the 

affected area. Addition a lly , the 

physiotherapy department 1s also 

functional at Kamla Nehru Hospital. 

f. Solid Waste Management Department 

has given awareness on audio 

recordings to mobile squads/ garbage 

collection veh icles (Gha ntagadi ), which 
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was being used to spread awareness 

about GBS. 

g. 24x7 Medical Disaster Management

Control Roomwas established.

h. In suspicious area drainage system

were inspectedanddrainage lines were

replaced wherever required by drainage

department 

Corporation.

vi. Conclusion

of 

a. Currently ,Raw Water 

Pune Municipal

with automated

machine operated chlorination process of

4 7 .50 MLD is being supplied to these 6

incorporated villages along with 2.49 MLD

(from Vadgaon Water treatment plant)

drinking water.An estimated expenditure of

approximately �3,400 crore is expected for

implementing the water supply scheme for

the newly included 34 villages.Also we need

additional sanction for lifting water fron1

reservoir.

b. Further, the workorder has been prepared

and accordingly work is in process for the

Villages Sus, Mhalunge, Bavdhan, Lohegaon,

Wagholi out of the 34 villages. For aforesaid

work 2,53 crore has been funded by
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answenng respondent. Simultaneously, 

Irrigation Department has to approved water 

quota for these 34 villages. 

c. Also work 1n under progressto 

prepareDetailed Project Report for supply of 

clean water to these newly ineorporated34 

villages. 

(12) We say and submit that answenng 

respondent in consonance to the outbreak of 

GBS disease at villages namely Dhayri, 

Nandoshi, Kirkatwadi, Khadakwasla, 

Sanasnagar, Nanded, Narhe, Kolewadi, 

Jambhulawadi, Bhilarwadi, Mangdewadi, 

Gujar-Nimbalkarwadi and considering the 

source' of Khadakwasla dam, a project plan of 

Rs. 890 crore (including land acquisition and 

maintenance) has been prepared. For the first 

phase of the said project plan , answering 

respondent has made request to the Principal 

Secretary (2), Urban Development 

Department, Government of Maharashtra 

vide 0iT.~. 'Ji".3TT/QT.~/CCf.'ddated 11/02/2025 

regarding a grant of Rs. 606 crore. 

The last case of G BS disease in the affected 

area was reported on 02/03/2025.As the 

GBS disease outbreak has been brought 
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under controlcorrespondence has been made 

with th e Deputy Director of Health Services, 

~ ,... 

Pune Divis1on, regarding obtaining/ 

permission to declare the end of the GBS 

disease outbreak. The outbrake closed on 2 

april 2025. 

A Central Government Medical team was 

arrival in that area and the study is 

underway. 

( 14) In view of above it is submitted that there is 

no evidence to prove that GBS was due to 

water supply by answering respondentPMC. 

Hehce, this application may kindly be 

dismissed. 

( 15) Hence this Affidavit. 

Pune 

Date: 26/05/2025 

Res. No. 

PMC 

. 
~~rQ~pr ...,. 

I 
A 1 

NE , 
RA: 

D. No 
21-1C. 

1J T;:;~-q ,11,f• ':il 

Res. No. 1 ~,.., 

PMC / 
3TI~aa ~ 

'g01 J:tW"a'i a I :Z Q I fFi ffi I 
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' NOTAR 

VERIFICATION 

We, Nandkishor Jagatap, Age: 55 and 

Dr. Nina Borade , Age: 54 respectivelyWater 

Supply Department and Health 

Departmcnt ,authorizcd signatory for PMC do 

hereby state on solemn affirmation that what is 

stated forgoing Para's is true and correct to my 

own knowledge and belief. 

Solemnly affirmed at Punc 

This 26th day of May, 2025 

Respondents No. 1 

,, ~ 

ANURAO * C.PAOWAL 
PUNEOIST. 

Respondents No. 1 ~ _ 
r 

G) MAl-tARASHT 
REGD. No.90 

Pl- 21-10-2 1/ 

311:cl#ti 3ffbc:f3, :ft 
~ '41$1i1if-lQl~cfSI 

Adv. for Respondents No. ] 

'/ 

1 7 j ,J 202$ 
BEFORE ME 
@yJ_vJ_/_--= 

~ U~DHAC.PAO~ 
NOTARY 

GOVERNMENT OF INa~ 
NOTED & REGISTERED Al 
SERlAL NUMBER .. 3 !./ .. ~ -

1 7 • r " • • 2025 
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